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THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE AND 
MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE & TECH-
NOLOGY AND MINISTER OF STATE 
EN THE DEPARTMENT OF ATOMIC 
;0Y AND SPACE (EHRI BBTJ-vNESH 
CHATURVEDI): (a) Yes, Sir. 

(b) The steps that are needed to tackle 
the problem of space debris are evidently 
international in scope. The countries 
involved in space programmes are seized 
of the issue. 

(c) and (d) A Uni-Space Con. ferene 
which would examine the issue of space 
debris, among other things, is under 
consideration oif the United Nations 
Committee on the peaceful uses of Outer 
Space. Details regarding this Conference 
are yet to be evolved and agreed upon by 
the member coutries. 

PAPERS LAID ON THE TABLE 
i 

I. Reports and Accounts (1993-94)  fo 
Indian Rare Earths L+d._ Bombay ar?i 

related papers, 

II. Reports and Accounts (1993-94) 
of Electronics Corporation of    India 

Ltd., Hyderabad and related    pa 
pers. 

III.  Reports and Accounts   (1993-94) 
of various Institutions and related 

papers. 
THE MINISTER     OF STATE    IN THE 
PRIME     MINISTER'S   OFFICE AND 
THE MINISTER OF STATE IN THE 
DEPTT   OF ATOMIC ENERGY AND 
SPACE   WITH   ADDITIONAL 
CHARGE OF THE MINISTER     OF 
STATE   IN     THE     MINISTRY   OF 
SCIENCE       AND       TECHNOLOGY 
(SHRI BHUVNESH CHATURVEDI): Sir, 
I lay on the Table—il. A     copy each   (in 
English and Hindi)   oif the following 
papers, under    sub-section (1) of section 
619(A) of the Companies Act  1958:— 

I.   (a) Forty-fourth Annual    Report 
and Accounts of the     Indian 

Rare Earths Limited, Bombay, for the 
year 1993-94, together With the 
Auditors' Report on the Ace. ounts and 
the comments of the Comptroller and 
Auditor General of India thereon. 

[Placed in Library. See No. LT— )    
8445/94] 

(b)   Statement   by   Government 
accepting the above Report. 

II. (a) Twenty-seventh Annual 
Report and Accounts of the Electro-
nics Corporation of India Limited^ 
Hyderabad, for the year 1993-94 tol 
gefther with the Auditors' Report on 
the Accounts and the comments of the 
Comptroller and Auditor General of 
India thereon. 

[Placed in Library. See No. LT— 
6446/94] 

(b) Statement by Government 
accenting the above Report. 

HI. A copy each (In English and 
Hindi) of the following papers: — IDeety   
t(3   6446/94 

(i) (a) Annual Report and Ac-
counts of the Indian Association for 
the Cultivation of Science, Calcutta 
for the year 1993-94, together with 
the Auditors' Report on the 
Accounts. 
.(b)   Statement   by   Government 
accepting the above Report. 

[Placed in Library. See No. LT— 
6435/94] 

(ii) (a) Annual Report and Accounts 
of the Agharkar Research Institute of 
Maharashtra Association for the 
Cultivation of Science Pune, (for the 
year 1993.94, together with the 
Auditors' Report on the Accounts^ 

(b)   Statement   by   Government 
accepting the above Report, 
[Placed in Library. See No. LT— 
6436/94] 

(iii)  (a) Annual    Report   and 
Accounts of the Vigyan    Prasar, 
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New Delhi, for the year 1893-94, 
together with the Auditors'     Report 
on the Accounts, (b)   Statement   by   
Government accepting the above 
Report. 
[Placed in Library. See No. LT— 
6439/94] 

(iv) (a) Annual Report and 
Account of the Indian National 
Science Academy. New Delhi, 
for the year       1993.94, 
together with the Auditors'     Report 
on the Accounts, (b)   Statement   by   
Government accepting the above 
Report, [Placed in Library. See No. 
LT— 6437/94] 

(v) (a) Annual Report and Ac-
counts of the National Academy of 
Sciences India, Allahabad for the 
year 1993-94, together with the 
Auditors' Report on the Accounts. 
(b)   Statement   by   Government 
accepting the above Report, [Placed 
in Library. See No. LT— 6438/94] 

(vl) (a) Annual Report and Ac-
counts off the Wadia Institute of 
Himalayan Geoloyg Dehra Dun, for 
the year 1993-94, together with the 
Auditors' Report on the Accounts, 
(b)   Statement   by   Government 
accepting the above Report, [Placed 
in Library. See No, LT— 8432/94] 

(vii) (a) Annual Report and 
Accounts of tht Birbal Sahni Ins-
titute of Palaeobotany, Lucknow, for 
the year 1993-94, together with the 
Auditors' Report °n the Accounts, 
(b)   Statement   by   Government 
accepting the above Report, [Placed 
in Library, See No. LT— 6434/94] 

(viii) (a) Annual Report and 
Audited Accounts of the Institute 
for Plasma Research Gandhina- 
gar, for the year aim-H,
 
* 

(b)   Statement   by   Government 
accepting the above Report. [Placed 
in Library. See No' LT— 6433/94] 

(ix) (a) Annual Report and 
Accounts of the Indian Academy of 
Sciences Bangalore, for the year 
1993-94, together with the Auditors' 
Report on the Accounts. 
(b)   Statement   by   Government 
accepting the above Report, 
[Placed in Library. See No. LT— 
6441/94] 

(x) (a) Annual Report and Ac-
counts of the Indian Institute of 
Geomagnetism, Bombay of the year 
1993-94, together with the Auditors' 
Report on the Accounts, (b) 
Statement by Government accepting 
the above Report, 

[Placed in Library. See No. LT— 
3440/94] 

(xi) (a) Annual Report and Ac. 
counts of the Mtehta Research 
Institute of Mathematics and Ma-
thematical Physics, Allahabad, for 
the year 1993-94 together with the 
Auditors' Report on the Ace. cunts, 
(b)   Statement   by   Government 
accepting the above Report, 

[Placed in Library. See No. LT— 
6442/94] 

(xii) (a) Annual Report and 
Accounts of the Institute of Mathe. 
matical Sciences, Madras, of the 
year 1993-94, together with the 
Auditors' Report on the Accounts. 

(b)   Statement   by   Government 
accepting the above Report. 
[Placed in Library. See No. LT— 
6443/94] 

(xiii) (a) Annual Report and 
Accounts of the Tata Memorial 
Centre, Bombay, for the year 
1993.94, together with the Auditors' 
Report on the Accounts, (b) 
Statement by Government accepting 
the above Report. 
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THE DEPUTY CHAIRMAN: Okay. I 
listented. to you. 

SKBI SIKANDER BAKHT: Before 
tiie Papers are laid, this question may 
please be taken up, 

THE DEPUTY CHAIRMAN: Let me 
finish this. One Paper has been laid. Let 
the three or tour remaining Papers be 
laid.   Then we can take it up. 

SHRI SIKANDER BAKHT: All right. 

THE DEPUTY CHAIMAN: Am 1 
bemg heard? Is the mike working all 
Tight or not? 

Some HON. MEMBERS: No. 

THE DEPUTY CHAIRMAN: My 
mike is not working. The light is not on. 

THS MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS WITH ADDITIONAL 
CHARGE OF THE MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND 
MINISTER OF STATE IN THE 
DEPTT. OF ELECTRONICS AND 
DEPTT. OF OCEAN DEVELOP. 
MENT (SHRI EDUARDO FALEIRO): 
Madam I lay on the Table—A copy each 
(in English and Hindi) of the following 
papers, under sub-section (1) of section 
619A of the Companies Act, 1956: — 

I. Thirty-eighth Annual Report 
and Accounts of the Fertilizers Cor 
poration of India Limited, New 
Delhi, fofr the year 1993-94, toget 
her with the Auditors* Report on 
the Accounts and the comments of 
the omptroller and Auditors Gene 
ral    of India thereon. 
(ii)  Review by Goverment     on the   

wqrking of the above Corporation. 
[Placed in Library. See No. 6447|94] 

II. (1) (a) Annual Report and Ac 
counts of the Electronics Research 
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and Development Centre, Calcuttaf for the 
year 1993.94, together with the Auditors' 
Report on the Accounts. 

(b) Statement by Government accepting  
the above  Report. 

[Placed in    Library    See no.    LT 
3452/94] 

(ii) (a) Annual Report and Accounts of 
the Electronics Research and Dtvelopment 
Centre, Mohali (Punjab), of the year 
1993.94^ together with the Auditors' 
Report on the Accounts. 

(b) Statement by Government accepting 
the  abova  Report. 

[Placed in    Library    See no.    LT 
6453/94] 

(hi) (a) Annual Report and Ac-cunts of 
the Centre, for Electronics Design and 
technology, Miohali (Punjab), for the year 
1993-94 together with the Auditors Report 
on the Accounts. 

(b) Statement by Government accepting 
the above Report. 
[Placed in    Library    See no.    LT 

6450/94] 

(iv) (a) Annual Report and Accounts of 
the Centre for Development of Advanced 
Computing Punej for the year  1993-94,  
together    with 

the Auditors' Report on the Acco. untts. 

(b) Statement by Government accepting 
the above Report. 
[Placed in    Library    See no.    LT 
6449|94] 

(v) (a) Annual Report and 9c-oounts of 
the Electronics Research and Development 
Centre, Lucknow, for the year 1993-94, 
together with the Auditors' Report on the 
Accounts. 

(b) Statement by Government accepting 
the above Report. 
[Placed in    Library    See no.    LT 

6660.94] 

III (a) Twenty-sixth Annual Re 
port and Accounts of the Indian 
Farmers Fertilizer Copoerative 
Limited New Delhi, for the year 
1993-94," together with the Auditors' 
Reporj on the Accounts. 

(b) Review by Government on the 
working of the above Cooperative. 
[Placed in    Library    See  no.    LT 

6448/94] 

IV Memorandum of understanding 
between the Government of India 
(Ministry of Chemicals and Fertili 
zers) and Hindustan Organic Che 
micals Limited for the year 1994-95. 
(Placed in Library see No. 6607/94) 

 
SHRI MD. SALIM (West Bengal): There 

is so much of concentration. 
THE DEPUTY CHAIRMAN: The Hour 

has come.   We know that. 

 
I. Report   and   [Accounts     (1993-94) of 

the Hindustan Cabler Ltd. Calcutta. 
II. Report  and   Account,   A1993-94)    of 

the   Rehabilitation     Industries  Cor-
poration Ltd., Calcutta. 

III. Report and Accounts (1993-94Q of the 
Bharat Opthauuk Glass Ltd. DurgapiR. 

IV. Report and Accounts (1993-94) of the 
Andrew Yule and Co. Ltd., Calcutta 

V. Report and Accounts  of  the Central 
Manufacturing Technology    Institute 

Bangalore. 

f [^Transliteration in Arabic Script- 


